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Judgement

Vinod K. Sharma, ]J.—The Petitioner prays for issuance of a writ, in the nature of
certiorari, to quash the order, dated 6.9.2006, vide which the request of the
Petitioner, for change of seniority list stands declined.

2. No basis has been made out to challenge the seniority list nor seniority list has
been placed on record by the Petitioner. The only prayer made in the writ petition
is, that the Petitioner should be directed to be promoted with retrospective effect
from 25th Feb 1996.

3. No such direction can be issued to promote an employee with retrospective
effect. The only exception being when person junior to an employee stands
promoted, without considering the case of the senior in that event, senior can
claim promotion from the date of his junior.

4. The learned Counsel for the Respondent placed on record, an order showing
that the Petitioner along with other employees were promoted on 26.04.2005.
There is No. material on record to show, if any junior to the Petitioner was
promoted prior to him.

5. There is basis to challenge the impugned order, declining the change of
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seniority nor any ground is made out to direct the Respondent, to promote the
Petitioner with retrospective effect.

6. Consequently, the writ petition is dismissed. No. costs.
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